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(by Government has repeatedly emphasized, including at the highest level, the
need for Pakistan to uphold the sanctity of the Line of Control and abide by the ceasefire
agreement of 2003 along the International Border and Line of Control in Jammu and
Kashmir.

In addition, all ceasefire violations are taken up with Pakistan military authorities
at appropriate level through the established mechanism of hotlines, flag meetings and
weekly talks between the Director Generals of Military Operations.

Government regularly takes up any incident of transgression along the LAC with
the Chinese side through established mechanisms like flag meetings, Border Personnel
Meetings (BPM’s) and Working Mechanism for Consultation and Coordination (WMCC).
The two sides agree that peace and tranquility on the border is the basis for continued

expansion of India-China relations.

Crashes of Airforce Aircrafis

1206, SHRI RAMDAS ATHAWALE: Will the Minister of DEFENCE be pleased to
state:

(a) the details of aircrafts of Airforce crashed during last three years, till date,

year-wise;
(by the loss of Government as a result in rupees;

(¢) whether the investigations in connection with these plane crashes were made

by Government; and

(dy if so, the main reasons behind plane crashes as per the investigation reports?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) The details
of Indian Air Force (IATF) aircraft crashed during the last three vears till date, year-wise

is given in Statement.

(by The loss to the Government assessed so far 1s estimated at ¥ 1161.50 crore in

terms of value of crashed aircraft.

(¢) and (d) Every [AF aircraft accident/incident 1s thoroughly investigated by a Court
of Inquiry to ascertain the cause of accident and the recommendations of the completed
Court of Inquiry are implemented. Main reasons for these accidents were Human Error
and Technical Defect.

TOriginal notice of the question was received in Hindi.
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Statement

Details of IAF aivcraft crashed during the last three years

Type of No. of aircraft crashed
Aircraft crashed 2011-12 2012-13 2013-14 2014-15
(as on 19.11.2014)
SU-30 01 01 - 0
Mirage-2000 02 - - -
Jaguar 01 01 01 01
Mi(3-29 01 - 02 -
MiG-27 - 01 - -
Miz-21 04 01 02 0
C-1301 5 5 1 2
AN-32 - - - 01
Hawk 01 = . B
Kiran 02 - -
M-17* - 02 - -
ALH 01 - - 0
ToTar 13 06 06 05

* Apart from the above accidents, 02 Mi-17 helicopters of IAF were destroyed during relief operations,
one during 2011-12 and another during 2013-14. TAF aircraft accidents during such operations in
aid to civil agencies are not included in the statistics maintained for aircraft accidents.

Defence Procurement Policy

1207, SHRI NARESH AGRAWAL: Will the Minister of DEFENCE be pleased to
state:

(a) the number of items procured in the defence sector during the last 14 years
and whether this procurement was enough;

(by 1l not, the factors responsible for this; and
(c) the future plans of Government regarding defence procurement?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): (a) to (c)
Government constantly reviews the security scenario and accordingly decides to induct
appropriate defence equipment/platforms. Acquisition of weapons and equipment for

TOriginal notice of the question was received in Hindi.



